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De-nationalisation of Coa] Mines .,

*15. SHRI JYOTIRMOY BOSU:
SHRI NIREN GHOSH:

Will the Minister of ENERGY,
IRRIGATION AND COAL be pleased
to state:

(a) whether Government have any
proposal to de-nationalise some or all
coal mines; and

(b) if so, details thereof?
2685 L.S.—3.
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THE MINISTER OF ENERGY,
JIRRIGATION AND COAL (SHRI
A. B. A, GHANI KHAN CHOU-
DHURI): (a) No, Sir.

(b) Does not arise.

Production of Coal
*16  SHRI EBRAHIM SULAIMAN
SAIT:
SHRI SUBHASH CHANDRA
BOSE ALLURI:

Wil the Minister of ENERGY,
IRRIGATION AND COAL be pleased
to state: »

(a) whether there ig an acutle shor-
tage of coal in various parts of the

country;

(b) what stepg have been takem by

Government to increase the production

of coal to meet the shortagas of coal;
and

(c) whether any extra funds have

been earmarked for the purpose and
if 50, the details thereof?

THE MINISTER OF ENERGY,

IRRIGATION AND COAL (SHRI A.
B. A. GHANI KHAN CHAUDHURI):

(a) It is a fact that supply of coalto
certain sectors during the years has
been less than demand; apart from
low production of certain types of
coal, transportation of coal has been
anothrr impediment in the adequate
supply of coal in spite of reasonable
ground stocks,

(b) Statement of the measures adop-
ted to increase coal production is laid
on the Table of House,

(c) During the year 1978-80 the
Government had sanctioned 18 major
projects at a cost of 314 crores to pro-
duce when fully completed 22.82 mil-
lion tonnes of coal by the mineg in
Coal India Ltd. Apart from this Gov-
ernment have also sanctioned 7 projects
for advance action at a cost of 54 cro-
res to produce 4.27 million tonnes of
coal in Singareni Collieries Company
Ltd.
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(1) Attempts are being made to im-
prove power generation in DVC which
supplies the bulk of the power 1o col-
lieries in Eastern India where produc-
tion has been affected due to power
shortage,

(2) Import of explosives has been
arranged to cover the gap between de-
mand and indigenous availability.

(3) Instructions have been issued
for the allotment of diesel on a prio-
rity basls to the coal industry.

(4) Steps are being formulated to
curb absenteeism among workers which
is usually heavy in the first three
months of the year.

(5) The State Governments have
been requested to strengthen the law
and order machinery in areas where
production Has been affected by fre-
quent disruptions in the law and
order, A close watch is being kept on
the situation,

(6) Assistance of the State Govern-
ment has been sought in expediting
land acquisition for commencing new
projects,

!
Proposal {0 permit Private Sector for
Power Generatlion

*17. SHRI INDRAJIT GUPTA:
Will the Minister of ENERGY,
TRRIGATION AND COAL be pleased
to state: e

(a) whether Government have a pro.
posal under consideration to permit
private sector to enter into the field of
power generation; and

(b) if so, the details thereof?

THE MINISTER OF ENERGY,
IRRIGATION AND COAL (SHRI A. B,
A. GHANI KHAN CHAUDHURI): (a)
and (b). The role of private gector as
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utility in the field of power generation
is at present governed by the Indust-
rial Policy Resolution of 1956 ynder
which generation and distritution of
electricity is included in schedule ‘A’ of
the Resolution, which lists industries in
which all new units, save where their
establishment in the private sector has
already been approved, will be set up
only by the State. The Resolution does
not preclude the expansion of the
existing privately owned units or the
possibility of the State securing the
co-operation of private enterprise
in the establishment of new  units
when the national interests so
require. There ig no general pro-
posal under consideration to permit
the private sector to enter into the
field of power generation. The propo-
sals of private utilities for setting up
power generation plants are consider-
ed on their merits keeping in view the
spirit of the Industrial Policy Resolu-
tion.

Loss suffered by State Electricity
Boards

*18. SHRIMATI KRISHNA SAHI:
Will the Minister of ENERGY,
IRRIGATION AND COAL be pleased
to state:

(a) is it a fact that Electricity Boards
of different States have guffered a
huge loss during 1977-78 and 1978-79
and these Boardg are now eating into
their capitals;

(b) is it a fact that these Boards
have also diverted the funds earmarked
for Rura] Electrification Corporation
and allowed the R.E.C. Schemes to
suffer; and

(c) if so, do Government propose to
indicate the loss suffered by these
Boards ang measureg to bring these
Boards on sound financia] footings?

THE MINISTER OF ENERGY,
IRRIGATION AND COAL (SHRI A. B!
A. GHANI KHAN CHAUDHURI): (a)
Based on audited accounts received
from State Electricity Boards a state-






